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NOTIFICATION

No.:02IS.R.O.12022 Date: 24.01.2022

In exercise of the powers conferred under Section 16(2) of the Advocates
Act, 1961 and the Rajasthan High Court (Designation of Senior Advocates)
Guidelines- 2019, the Rajasthan Fligh Courl is pleased to designate the following
Advocates as Senior Advocates from the date of this Notification:

AT JOD
Name of Advocate
Sarva Shri

San eev Johari
Mano Bhandari
Dhirendra Singh Chapplryq|
Manish Shishodia
Ku Mathur
Dr. Ashok Soni

Sachin A a

esh Panwar
Vineet Jain
Dr. Vikas Balia
S Shah

Name o1'Advocate
Sarva Shri/Ms

Enrollment No

Arvind Kumar Gu
A eet Kumar llhandari
Anant Kasliwal

K umgr G.'Up!e_ _
Mahendra Kumar Shah

A Kumar Il

Sa

aJpa!

Bharat AS

S ed Shahid Hag?!-
vendra Rihari Mathur

Madhav Mitra Sharrna

Anil Mehta
atri Rathorc

Vivek
Ra eev Surana

San Jhanwar

No. : PERM.SECT.-SR. ADV. I 2020 I 492

Copy forwarded to tl-re:

l. Secretary General, Supreme Clourt o1'India, New Delhi

2. Registrar General, All High Courts.
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Date: 24.01.2022
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R/3s9l1989
R/39 U 1992
PU5r8lt992
Pv3r4lt993
N s45l 1993
PU9311994

N76911996
N50711997
Nt48l1998
N 1136l 1999
zu91 8/2000
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R/8r 1t972
R-30711975
Rl429A11978
Rlt921r979
R-195/1980
Ri382l1983
R/333/1984
N48711984
N24U1987
R/403/1988
R/406/1988
N 64r I 1990
PU29911993

N7 tzlt993
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3. Secretary, Government of India, Ministry of Law & Justice, New Delhi
4. Secretary, Bar Council of India. New Delhi
5. Chief Secretary, Governmcnt of Rajasthan, Jaipur
6. Principal Secretary to Govcrnment. [,aw & I-egal Affairs Department , Jaipur.
7. The Superintendent, Governrncnt Central Press Raiasthan Jaipur for publication in the next

issue of the Rajasthan Rajpatra
8. All Private Secretaries to Ilon'blc .ludges of this IIigh.
9. Concern Senior Advocate Shri ..
10. Registrar(Admn.), Rajasthan Iligh Oourt. Jodhpur/Jaipur Bench Jaipur.
I l. Registrar-cum-Principal Secretary to Flon'ble the Chief Justice, Rajasthan High Court.
12. Director, Rajasthan State .ludicial Academy. Jodhpur.
13. All Registrars / OSD, Rajasthan tligh Court, Jodhpur/.Taipur Bench,.Taipur.
14. Chief Accounts Officer. Raiasthan IJigh Court,.lodhpur.
15. All the District & Sessions .ludges w'ith the directior-rs to circulate the same amongst all the

Courts of their Judgeship.
16. The Secretary, Bar Council ol' Ra.iasthan Jodhpur with the request to circulate the same

amongst all the District Bar Associations
17. The President, Rajasthan IIigh Court Advocates Association, Jodhpur/Jaipur
18. The President, Rajasthan I Iigh Court Lawyers Association, Jodhpur
19. The President, Bar Association. Jaipur
20. Advocate General/Additional Advocatc Gencra[. Raiasthan. .lodhpur/Jaipur
2l.All Joint Deputy Registrars/ l)eputy Registrars/ Assistant Registrar/Court Officer/ Sr.

Librarian, Rajasthan t{igh Courr. .lodhpur/.laipur Bench, Jaipur.
22. Registrar (Classification), RIIC, Jodhpur with the direction to upload the same on the official

website of the High Court.
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